
  

O.I.H. 
GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
 

RAJYA SABHA 
UNSTARRED QUESTION NO. 2588 

TO BE ANSWERED ON AUGUST 09, 2018 

HOUSING UNITS IN CHHATTISGARH UNDER PMAY 
 

NO.  2588. SHRI RAM VICHAR NETAM: 

 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:  

(a) the details of targets set by Government to construct housing units in Chhattisgarh under the 
Pradhan Mantri Awas Yojana (PMAY) during the last three years, year-wise;  

(b) the details of housing units constructed in that State during the said period location-wise; and  

(c) the details of funds allocated in this regard during that period? 
 

ANSWER 
 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

 
(SHRI HARDEEP SINGH PURI) 

 

(a) to (c): In pursuance of the Government’s vision of “Housing for All by 2022”, the Ministry of 

Housing and Urban Affairs (MoHUA) is implementing the Pradhan Mantri Awas Yojana (Urban) 

[PMAY (U)] since June, 2015 and providing assistance to States/Union Territories (UTs) including 

the State of Chhattisgarh in addressing the housing requirements of slum dwellers and other urban 

poor across the country.  

As per the road map submitted by the State Government of Chhattisgarh, total estimated demand 

under the PMAY (U) in the State is 3.69 Lakh.  

As on 30.07.2018, Central Assistance of Rs. 2,626.46 Crore for construction of 1,76,752 houses has 

been approved by the MoHUA for the State of Chhattisgarh during the last three years. Out of 

approved Central Assistance, Rs. 771.12 Crore have so far been released to the State of Chhattisgarh. 

Location/city-wise details of houses sanctioned, grounded for construction and 

completed/constructed under the PMAY (U) in the State of Chhattisgarh during the last three years 

are at Annexure.  

***** 

 



  
Annexure referred in answer to RSU SQ No. 2588 due for 09.08.2018 

 
Location/City -wise details of houses sanctioned and grounded for construction along 

with houses constructed under PMAY(U) in the State of Chhattisgarh 
 

 

 
Sr. No. 

 

 
City 

Houses 
involved 

(Nos) 

Houses 
Grounded 

(Nos) 

Houses 
Completed 

(Nos) 

1 Aamadi 112 41 1

2 Abhanpur 1,506 158 24

3 Adbhar 338 83 5

4 Ahiwara 1,273 83 4

5 Akaltara 471 321 53

6 Ambagarh Chowki 292 86 11

7 Ambikapur 5,943 1,397 90

8 Antagarh 297 81 2

9 Arang 685 219 175

10 Arjunda 259 36 4

11 Bade Bacheli 80 80 2

12 Bagbahara 385 56 5

13 Bagicha 284 70 5

14 Baikunthpur 424 97 3

15 Balod 967 390 68

16 Baloda 1,178 216 4

17 Baloda Bazar 607 190 46

18 Balrampur 273 170 4

19 Baramkela 320 155 4

20 Barsur 139 107 3

21 Basna 355 62 4

22 Bastar 414 245 - 

23 Bemetara 570 228 24

24 Berla 226 20 - 

25 Bhairamgarh 91 57 - 

26 Bhakhara 424 62 - 

27 Bhanupratappur 278 10 1

28 Bhatapara 774 232 32

29 Bhatgaon 272 51 2



  
Annexure referred in answer to RSU SQ No. 2588 due for 09.08.2018 

 
Location wise details of houses sanctioned and grounded for construction 

along with houses constructed under PMAY(U) in the State of Chhattisgarh 
 

 

 
Sr. No. 

 

 
City 

Houses 
involved 

(Nos) 

Houses 
Grounded 

(Nos) 

Houses 
Completed 

(Nos) 

30 Bhatgaon(NP) 31 15 - 

31 Bhilai Charoda 3,166 854 175

32 Bhilai Nagar 13,528 1,988 318

33 Bhopalpattanam 132 81 - 

34 Bijapur 409 103 - 

35 Bilaigarh 176 15 - 

36 Bilaspur 11,601 3,403 548

37 Bilha 540 117 12

38 Birgaon 3,507 816 350

39 Bodla 329 188 1

40 Bodri 315 136 33

41 Champa 559 185 4

42 Chandrapur 471 84 16

43 Charama 411 201 18

44 Chhuikhadan 493 82 6

45 Chhura 328 114 7

46 Chhurikala 312 182 - 

47 Chhuriya 183 54 3

48 Chikhalakasa 72 67 3

49 Chirmiri 2,369 60 - 

50 Dabhra 276 70 7

51 Dalli-Rajhara 250 134 - 

52 Dantewada 638 603 20

53 Daundi Lohara 356 89 34

54 Devkar 193 20 3

55 Dhamdha 341 13 2

56 Dhamtari 2,352 1,227 117

57 Dharamjaigarh 853 215 8

58 Dipka 74 41 - 



  
Annexure referred in answer to RSU SQ No. 2588 due for 09.08.2018 

 
Location wise details of houses sanctioned and grounded for construction 

along with houses constructed under PMAY(U) in the State of Chhattisgarh 
 

 

 
Sr. No. 

 

 
City 

Houses 
involved 

(Nos) 

Houses 
Grounded 

(Nos) 

Houses 
Completed 

(Nos) 

59 Dongargaon 436 19 5

60 Dongargarh 1,106 693 55

61 Dornapal 80 44 - 

62 Doundi 221 98 4

63 Durg 5,583 2,243 327

64 Farasgaon 383 106 - 

65 Fingeshwar 821 171 4

66 Gandai 813 164 4

67 Gariyaband 690 9 2

68 Gaurella 533 235 5

69 Geedam 156 83 - 

70 Gharghoda 266 145 - 

71 Gobra Nawapara 1,331 86 6

72 Gunderdehi 216 97 1

73 Gurur 64 62 14

74 Jagdalpur 2,006 857 19

75 Jaijepur 371 188 4

76 Jamul 540 111 19

77 Jarhi 186 95 - 

78 Jashpur Nagar 260 191 12

79 Jaspur 88 88 88

80 Kanker 901 559 166

81 Kasdol 704 126 - 

82 Katghora 328 142 4

83 Kawardha 1,294 243 57

84 Keskal 490 123 4

85 Khairagarh 990 205 5

86 Kharod 266 21 - 

87 Kharora 216 - - 



  
Annexure referred in answer to RSU SQ No. 2588 due for 09.08.2018 

 
Location wise details of houses sanctioned and grounded for construction 

along with houses constructed under PMAY(U) in the State of Chhattisgarh 
 

 

 
Sr. No. 

 

 
City 

Houses 
involved 

(Nos) 

Houses 
Grounded 

(Nos) 

Houses 
Completed 

(Nos) 

88 Kharsia 815 327 34

89 Khongapani 36 16 - 

90 Kirandul 99 96 1

91 Kirodimalnagar 250 117 5

92 Kondagaon 784 264 4

93 Konta 509 93 - 

94 Koora 992 52 3

95 Korba 5,058 355 35

96 Kota 381 220 34

97 Kotba 270 189 - 

98 Kumhari 1,175 349 71

99 Kunkuri 278 114 3

100 Kurud 1,001 80 5

101 Kusmi 320 151 1

102 Lailunga 1,039 134 2

103 Lakhanpur 558 412 3

104 Lawan 371 154 - 

105 Lormi 594 96 3

106 Magarlod 268 39 - 

107 Mahasamund 831 480 25

108 Malhar 310 159 21

109 Mana-Camp 217 2 2

110 Manendragarh 264 110 11

111 Maro 119 116 2

112 Mungeli 1,873 149 4

113 Nagari 410 203 - 

114 Naila-Janjgir 652 91 5

115 Narayanpur 310 69 19

116 Narharpur 258 54 5



  
Annexure referred in answer to RSU SQ No. 2588 due for 09.08.2018 

 
Location wise details of houses sanctioned and grounded for construction 

along with houses constructed under PMAY(U) in the State of Chhattisgarh 
 

 

 
Sr. No. 

 

 
City 

Houses 
involved 

(Nos) 

Houses 
Grounded 

(Nos) 

Houses 
Completed 

(Nos) 

117 Nawagarh 102 35 2

118 Nawagarh(NP) 120 69 - 

119 Naya Baradwar 600 210 - 

120 Pakhanjur 390 204 - 

121 Palari 276 77 9

122 Pali 72 32 - 

123 Pandariya 872 76 3

124 Pandatarai 579 134 6

125 Parpondi 88 27 10

126 Patan 302 120 27

127 Pathalgaon 245 198 3

128 Pathariya 424 315 1

129 Pendra 514 200 4

130 Pipariya 442 68 15

131 Pithora 87 64 - 

132 Pratappur 232 133 - 

133 Premnagar 176 92 - 

134 Pusaur 548 63 11

135 Rahaud 224 166 - 

136 Raigarh 2,350 1,281 130

137 Raipur 37,800 8,700 2,125

138 Rajim 698 39 4

139 Rajnandgaon 7,775 1,607 403

140 Rajpur 303 230 2

141 Ramanujganj 245 199 4

142 Ratanpur 2,269 416 1

143 Sahaspur-Lohara 233 177 2

144 Saja 146 20 10

145 Sakari 294 64 9



 
 

Annexure referred in answer to RSU SQ No. 2588 due for 09.08.2018 
 
 

Location wise details of houses sanctioned and grounded for 
construction along with houses constructed under PMAY(U) in the State 
of Chhattisgarh 

 
 

 
Sr. No. 

 

 
City 

Houses 
involved 

(Nos) 

Houses 
Grounded 

(Nos) 

Houses 
Completed 

(Nos) 

146 Sakti 1,176 110 3

147 Saragaon 346 186 - 

148 Saraipali 1,246 173 9

149 Sarangarh 2,397 530 7

150 Sargaon 230 39 5

151 Sariya 961 125 17

152 Shivpur Charcha 528 180 1

153 Shivrinarayan 419 122 - 

154 Simga 390 136 4

155 Sirgitti 602 86 - 

156 Sitapur 407 280 - 

157 Sukma 365 128 - 

158 Surajpur 582 332 3

159 Takhatpur 1,481 497 12

160 Than-Khamharia 407 68 6

161 Tifra 266 35 19

162 Tilda Newra 321 189 36

163 Tumgaon 278 22 5

164 Tundra 446 37 4

165 Utai 300 - - 

166 Wadrafnagar 293 210 3

 

***** 


